
NATIONAL COMPANY LAW TRII]UNAL
MUMBAI BENCH

MA 522/2018 in CP(IB)-01(MB)/2015

CORAM: SHRI B.S.V. PRAKASH KUMAR
MEMBER (I)

SHRI RAVIKUMAR DURAISAMY
MEMBER (r)

ORD]JR SHEET OF TI{E HEARINC OF MUMBAI BENCH OF THE NATIONAL
CO]VIPANY LAW TRIBUNAL ON 14.08.2018

NAME OF THE PAITTIES:

INSOLVENCY & BANKRUPTCY CODE 2016.

OITDEI(

At request of the Petitioner's Counsel, list this matte'r on 21.08.2018

5D l- 5Dt-
RAVIKUMAR DURAISAMY
Member ('fechnical)

B.S.V. PRAKASU XUUAN
Member (Judicial)

ICICI Bank
v/s.

Innoventive Industries Ltd.


